ORDER

No. 52 /Confdl. /2010

11-2-1/2010

HIGH COURT OF CHHATTISGARH : BILASPUR

Bilaspur, dated the 28" January, 2010

The following Members of Higher Judicial Service, as specified in Column No.
(2), are transferred from the place shown in column No. (3) to the place shown in
column No. (4) and are posted in the capacity as mentioned in column No. (6) from the
date they assume charge of their office and;

The following Members of Higher Judicial Service are appointed as Sessions
Judge of the Sessions Division mentioned in Column No. (5) from the date they assume
charge of their office: -

JABLE
| S. Name & From To Sessions Posted as
No. presently Division
£ postedas |

(1) (2) (3) (4) (5) (6)

1. | Shri C.B. Bajpai, | Dhamtari Mahasamund | Mahasamund | District &
District & Sessions Judge
Sessions Judge vice Shri Anil

Kumar Shukla

2. | Shri Anil Kumar Mahasamund | Dhamtari Dhamtari District &
Shukla, District & Sessions Judge
Sessions Judge vice Shri C.B.

Bajpai

3. | Shri Ashok Kumar | Raipur Dantewara Dakshin District &
Goyal, Special Bastar Sessions Judge
Judge under S.C. (Dantewara) | vice Shri
& S5.T. Sharad Kumar
(Prevention of Gupta

| Atrocities) Act

4, | Shri Pradeep Manendragarh | Korba Korba District &
Kumar Dave, Sessions Judge
Judge, Family vice Shri
Court Mahadev

i sh Katulkar

5. | Shri Mahadev Korba Kanker Uttar Bastar | District &
Katulkar, District (Kanker) Sessions Judge
& Sessions Judge vice Shri

Dinesh Kumar
Tiwari

BY ORDER OF THE HDN'BLE HIGH COURT
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